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INTRODUCTION 
I, the Chairman of the Estimates Committee, having been authorised 

by the Committee, present this Hundred & Fifty-third Report on the 
action taken by government on the recommendations contained in the 
Ninety-seventh Report of the Estimates Committee (Second Lok Sabha) 
on the Ministry of Rehabilitation-Dandakaranya Project. 

2. The Ninety-seventh Report of the Estimates Committee was 
presented to Lok Sabha on the 29th April, 1960. Government fur-
nished replies to recommendations contained in the Report between 
22nd September and 26th October 1960. These replies were considered 
by the Study Group 'G' of the Estimates Committee (1961-62) on the 
8th September, 1961. 

3. Government were asked to furnish further infonnation on points 
arising out of their replies to certain recommendations. Information 
with regard to these recommendations was furnished by the Govern-
ment on the 30th September 1961, which was considered by the Study 
Group 'G' on the 1st November, 1961. 

4. The Report has been divided into the following four chapters:-
I. Report. 

II. Recommendations that have been accepted by the Govern-
ment. 

Ill. Replies to Government that have been accepted by the Com-
mittee. 

IV. Replies of Government that have not been finally accepted by 
the Committee. 

5. An analysis of the action taken by Government on the recom-
mendations contained in the Ninety-seventh Report (Second Lok 
Sabha) of the mtimates Committee is given in Appendix. It would 
be observed therefrom that out of 55 recommendations made in the 
report, 11 recommendations i.e. 20% have been fully accepted by 
Government, while 32 recommendations i.e. 58'2% have been accepted 
partly. Of the rest replies of Government in respect of 8 recommenda-
tions i.e. 14' 5 % have been accepted !>y the Committee while those in 
respect. of 4 recommendations i.e. 7'3'70 have not been accepted by the 
Committee. 

NEW DELHI-I; 
March 7. 1962/Phalguna 16, 1883 (Saka). 

,. 
H. C. DASAPPA. 

Chairman, 
Estimates Committee. 



CHAPTER I 

REPORT 

In para 17 of their 97th Report (Second Lok Sabha) the Com-
mittee had observed that it would be in the interests of the Danda-
taranya Project if some well-known social workers had been in-
cluded in Dandakaranya Development Authority. They also felt 
that the addition of a ffNI such non-oBlcials in place of the two 
Members of Agriculture and Engineering, who instead of being 
Members of the Authority be made departmental heads, would not 
make the body too unwieldy. They had, therefore, suggested that 
tDe feasibility of appointing a few non-officials as part time Members 
might be considered. 

The Ministry of Rehabilitation have not accepted the above sug-
gestion. They have stated as 'follows in their reply: 

"The number of Members of the Dandakaranya Development 
Authority, after re-constitution on the lines recom-
mended by the Estimates Committee, is 8. The 
appointment of non-official social workers as part 
time members of the Authority would necessi-
tate representation being given to eacll of the three 
States, viz., Madhya Pradesh, Orissa and west Bengal. 
Any such additions are likely to make the Authority 
unwieldy and to detract from the eJqled.itioull imple-
mentation of the scheme. There are already a large 
number of social workers, most of whom are displaced 
persons from East Pakistan, emp10yed under the Autho-
rity to assist in the welfare activities of the displaced 
persons in Dandakaranya and there is also an expert 
on Tribal Affairs to advise the Authority with regard 
to schemes of tribal welfare and advancement. Any 
further addition is not necessary at present." 

TIle Committee feel that since the Dandakaranya Project had 
been conceived to solve the problem which was socio-economic in 
character it is essential to recognise the importance of this aspect 
in dealing with the matter. They are of the view that the association 
of a few individuals, Vltho are well known in the field of social work 
and have also knowledge of social drawbacks from which the dis-
placed persons are sui!ering, on the Dandakannya Development 
Authority is necessary and the same purpose cannot be fully achiev-
ed by the subordinate social workers. While the number of 81lCh 
persons to be added to the Authority is a matter that may be 
declded by the Government, the Committee do not agree that it will 
make the body unwieldy. 'nley, therefore, reiterate their earUer 
neommendation. 
1211 (~) ~1 
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APPENDIX 

All..llysis of thlJ action taken by Government on the recommendations contained 
in the Ninety-Seventh Report 

.. 

I. Total Number of recommendations . 

2. Recommendations accepted fully by Government (Vide 
recommendations Nos. I, 2, 4, I I, 19, 22, 33, 39, 47, 49 
and 52 in Chapter II). ' 

Number 
Percentage to total 

3. Recommendations accepted by Government partly or 
with mo . cations (vide recommendations Nos. 6,8, 10, 
12 61 7, 18,21,23,24,25,26,27,28,29, 30, 32,34, 

,36,3 , ~o, 41, 42, 43, 44, 46, 50, 51,53 and S5 in 
Chapter III) . 

Number 
Percentage to tO,tal 

4. Recommendations not accepted by Government but 
replies in respect of which have been accepted by the 
Committee (vide recommendations Nos. 3, S, 9, IS, 20, 
31,45 and 48 in Chapter III). 

Number • 
Percentage to total 

5. Recommendati ons replies to which have not been accepted 
by the Committee (vide recommendations Nos. 7, 14, 
37 and S4 in Chapter IV). 

Number . 
Percentage to total • .' 

GIPND-LsI-I21 I(Aii)LSI-I3-3-62-1 lbS. 

S5 

II 

30% 

8 
14·5% 

4 
7'3% 
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